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fire was overcome before it could en-
gulf costly equipment.

(b) Yes, Sir.
(c.) In the first fire incident:

(Rs. in lakhs)
April 1978 335

In the fire incident Feb'80 1.9

In the fire incident Dec.'81 2.3
(estimated)

(d) Local police is investigating
the cause of fire and report of ‘'he
investigating authority is awaited.
Preventive action is being taken to
replace  the  gutted  barracks  with
Brick Structures to reduce fire risk,
caused by wooden roof.
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lo Questions 172
Issue of U’ certificate to films

734. SHR1 J. K. JAIN: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have re-
ceived any complaints regarding mani-
pulation in 1h, Film. Industry in the
matter of issuance of 'U' certificates to
a number of films that were actually
meant for adults only and warranted
'A'  certificates during the years 1977
to 1979;

(b) what are the names of these
films as also the names of the produ-
cers, directors and artistes involved;
and

(c) what action has been taken by
Government in this regard?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): (a) to (c) The
exact import of this question is not
clear. According to the Central Beard
of Film Censors, there is no question
of manipulation at any stage in the
matter ol issuance of 'U' certificates
either during the period 1977 to 1979
or at any time. The provisions of the
Cinematograph Act 1952 and the rules
and guidelines issued thereunder a"
always followed by the Board in deal-
ing with all certification matters.

Publication (f ""Petroleum Asia"

735. PROF. N. ftf, KAMBLE: WiH
(he Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that a jour-
nal called "Petroleum Asia" is being
published from Dehradun;

(b) how many issues of this jour-
nal have been published in the ™
four years according to records of
Registrar of Newspapers; and

(c) whether the recent issues of
'Petroleum  Asia' have carried any
Press Registration number?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI  ARIF
MOHAMMED KHAN); (a) Yes Sir.
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(b) Eleven
(c) No, Sir.

Appointment of stenographers in
National Film Development Corpo-

736.
Will
AND
to state:

(a) whether it is a fact that in
November 1981 a stenography test was
held by the National Film Develop-
ment Corporation on the basis cf which
a merit list was prepared;

SHRI RAMESHWAR SINGH:
the Minister of INFORMATION
BROADCASTING be pleased

(b) whether it is also a fact that
subsequently even the candidates
having secured top positions were left

out and instead other persons were ap-
pointed to the posts; and

(c) if so,
persons
left out
therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): (a) Yes, Sir.

(b) and (c) After written test and
interview, a merit list of 7 persons was
prepared and the appointments were
made  strictly in  accordance  with
seniority in the merit Ust;

what is the number of
(with  merit-ranks) who were
and what aite the reasons

Plays produced by Song and Drama
Division
737. SHRI M. BASAVARAJU: Will

the Minister of INFORMATION AND
BROADCASTING b, pleased to state:

(a) whether it is a fact that the
Song and Drama Division has profes-
sional groups with a schedule of plays
produced year after year; and

(b) if  so, whether Government
propose to put out these plays on tele-
vision regularly for audience in the
cities and rural areas and if not, what
are the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTNG (SHRI ARIF
MOHAMMED KHAN); (a) Yes, Sir.

(b) The plays produced by th. Song
and Drama Division have to bo adopt-
ed for being telecast on  television
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since the medium a3 well as techni-
ques differ. The plays which are suited
for television can be adapted. Two
plays of the Song and Drama Division
have, however, been presented on
television.

Family Planning advertisements over

A LLR.
738. SHRI DHARAMCHAND JAIN:
Will the Minister of INFORMATION

AND BROADCASTING be pleased to
state;

(a) whether it
of the
broadcast

is a fact that some
family planning advertisement
over the wvarious stations of
AIR are so worded that their recep-
tion in family environment sounds
embarrassing  particularly in pre-
sence of the children; and

the

(b) whether Government propose
to review th, text of these advertise-
ments, and if not, what are the reasons
therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI
VASANT SATHE); (a) and (b) No,
Sir. These advertisements were care-
fuily screened and duly approved by
the Screening Committee im the Cen-
tral Sales Unit, Bombay and there is
nothing objectionable in them.

Completion of film on Mahatma
Gandhi

739. SHRI RAMANAND YADAYV:
SHRIMATI AMARIJIT KAUR:

Will  the
TION  AND
pleased to state;

Minister of INFORMA-
BROADCASTING be

(a) whether the film ch Mahatma
Gandhi has been completed; and

(b) what is the amount spent by
Government as a share thereof till
date?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI
VASANT SATHE): (a) The shooting
of the film 'Gandhi' by Si, Richard
Attienborough has been completed and
the work relating to editing, record-
ing of music, etc. is in progress.



